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THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI H, M. TRIVEDI]):
(a) A comprehensive programme which
involves improvement and expansion
of the fleet, improvement of mainten-
ance by construction of new depots
and improving work procedures and a
programme for redesigning the routing
system is under implementation. Since
March, 74, 350 new buses have been
mtroduced in the fleet, § new depots
have been commissioned, though the
facilities at these Acpots have stil] to
be fully developed.

(b) and (c). The new system of
services has brought some rehiet to the
travelling public. It 18 hopeg to cover
the entire city by DTC services in a
phased manner.

(d) Rs. 10.33 crores have been pro-
vided in the budget of the current
financial year for acqustion of rew
buses and construction of depots etc.
by DTC. The above provision 1s not
wholly on the basis of commercial,
justification but bearing in mund the
public utihty aspect of the D. T. C.
services.

Ownership rights to West Pakistani
Refugees Rehablilitateq in Delhi

1583. SHRI S. A, MURUGA-
NANTHAM: Will the Minister of SUP-
PLY AND REHABILITATION be
pleased to state:

() whether Government have not
given the ownership rights to more
than 50,000 families of refugees from
West Pakistan who have settled in
the rehabilitation colonies in Delhi;
and

(b) if so, the facts thereof and the
reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF SUPPLY AND REHA-
BILITATION (SHRI G. VENKATSWA-
MY): (a) and (b). According to Gov-
ernment policy the nazul land in Delhi
is allotted on lease-hold basis. In the
case of Displaced Persons from West
Pakistan also, the plots that were
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developed in the rehabilitation colonies
tn Delhti have been gold or allotted on
lease-hold basis and lease-deeds as
prescribed in the Displaceq Persons
(Compensation and Rehabilitation)
Act, 1954 have already beern executed
n most of the cases,

Muitinational Corporations interest In
Steel Mills at Salem, Visag and
Vijayanagar

1594. SHRI B. V. NAIK: Will the
Minister of STEEL, AND MINES be
pleased to state:

(a) whether any multinationa] cor-
porations have evinced interest in the
new steel mills at Salem, Vizag and
Vijayanagar;

(b) if so, the names of those ruiti-
national corporations; and

(¢) the reaction of Union Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL. AND MINES
(SHR! SUKHDEV PRASAD): (a) No,
Sir,

(b) and (c). Do not arise.

Press Report regarding setting up of
East Pakistan Goverament in Exile

1595 SHRI PRABODH CHANDRA:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government’s attention
has been drawn to the news item re-
garding setting up of East Pakistan
Government 1n exile; and

(b) if so, the reaction of Government
thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI BIPINPAL DAS): (3) Yes, Sir.

(b) The indepenience and sovereign-
ty of Bangladesh 18 recognised not only
by India but also by Pakistan and the
international community. The exist-
ing Government in Bangladesh is also
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recoinised ap the legilimates Geverme
ment of Bangladagh. .Qbyigimly, a sor
«cplled Bast Pakistan Gavernmant .in
exile has no hasla por status,

Steel sale in blackmarket in Eadst
Taluk, Ratnagiri

1596. PRQF, MADHU DANDAVATE:
Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether the steel quota obtain-
ed for small engineering works in
Kudal Taluk of Ratnggiri District of
Maharaghtra has been sold in black-
market in Bombay;

(b) i? so, the person responsible for
the malpractice; and

(¢) the steps taken to curb these
malpractices?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD): (a) to
(¢). The mformation 13 being collect-
ed and will be nid on the Table of
the House,
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